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duet of examiDatiou of oertifteate of 
competency for oftleers and engineers. 

(c) Yes, Sir. , 

(d) The Government do not pro-
pose "to oPln a sub-offtce at Mercan .. 
t ~ Marine DePartment at :p&radlp, 
as the present volume of work of 
survey and shippinl Ql;Jice at Para-
dip Port does not justify openin. of 
a sub-oftlce at that Port. 

e e) Does not arise. 
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Death 01 A.C.P.W.D. EmplOyees iD 
.. C.O.B.S. DIspensII.ry', KalkaJI 

4284. SHRI R. N. RAKESH; Will 
the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether ve~ta atten-
tion is drawn to a case of a 52 year 
old man. an employee ot CPWD died 
in the CGHS Dispensary. Kalkaji. on 
23rd February. 1981 due to alleged 
negligence on the part of the stld! ani 
lack C)f prompt medical care; 

(b) whether it Is also a tact that 
tPe man was jo serioQS conditiQQ. III 
the dispensary but llO dQCtor ... 
available to attend to him amd only • 
Chafrasi' ~ him under oxygen; 

(e) if so, the detaUs thereofi and. 

(d) the reaction of Government 
thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY ~  (SBRI NlBA.R 
RANJ'AN LASKAR): <a> Yes, But 
there was no negligence on the part 
of the staff and the patient was given 

~ medical care. 

(b) and (c) Wbet1 the pa1ient was 
~ tG tJle ~ the Me4l-

cal O1llcer on duW ~ 4Wff7. , 
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domiciliary visit. The patient was 
however properly attended to, as 
another doctor livina in the premiBeI 
Of the dispensary was called promp-
tly to attend to tbe patient. She tried 
all possible methods of resuscitation 
but unfortunately the patient could 
not survive. The patient was an old 
c..' se of chronic Bronchial Asthma. 

(d) the Director, C.G.H.S. made an 
enquiry immedidately, on receipt of 
the information. From the enquiry it is 
revealed that there was no negligence 
on the part of the Medical Officer and 
the staff concerned. 

DeveloPing Stock Yards for EsseDtial 
Artfeles 

4285. SHRI CHINTAMANI 
PANIGRABI: 

SHRl M. RA'M GOP AL 
REDDY: 

SHRI CHING WANG 
KONYAK: 

Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether Government are con-
sidering a propOsal to develop stock .. 
yards for essential articles like salt. 
cement and steel at New Bongalgaon 
and Jogigopa to arrange their equi-
table distribution of these articles in 
five states and two Union Territories 
in the North-Eastern reaion; and 

t b) if so, the details in this regard; 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF FllRLIA-
MENTARY AFFAmS (SHRI MAL-
LIKARJUN): (a) and (b) In order 
to meet the demands of North Easterv. 
States fol" principal commodities ade-
quately it is proposed to develop 
stock yards for common salt and 
steel at New Bongalgaon and for 
cement at J ogigopa. Further move-
ment from the stockyards wUl be 
either by rail or by road accor4lDJ 
to the requirements. 

News Item Captl .... -1.'.8. ...... 
a GJaat JUll .... 

428a SHRl CHINTAMANI 
PANIGRAHI: 

SHRI P. X. KODIYAN: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleueci to 
~tate  

(a) whether Govemment's atten-
tion has been drawn to the news Item 
published in Patriot of the 23rd 
February, 1981 under the caption 'T.B. 
remains a giant killer'; and 

(b) if so, the reaction of Govem-
ment thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NlHAR 
RANJAN LASKAR): (a) Yes. 

(b) The Government of India has 
comprehensive National Tuberculosis 
Control Programme consisting of case 
fUnding, treatment and effective 
prophylactic measures. Under th1a 
Programme, well equipped and 
staffed District T.B. Centres to under-
take TB case finding, proper treat-
ment and preventive facilities through 
all the existin, Medical & Health 
Institutions located in a DiStrict are 
being estabUshed in every District of 
the country. To afford protection to 
the infants and young children, BeG 
Vaccination activities have beeD . 
integrated with the Expanded Prog-
ramme of Immunization and the 
Health Workers of the Primary 
Health Centres are being trained in 
the techniques of BeG Vaccination so 
that vaccination facilities are made 
available to the infants in the rural 
areas. 

BamdDg or Val&'al ~ 

428'7. SHRI ERA MOHAN: Will the 
Minister C1f RAILWAYS be pleased 
to state: 

(a) whether it Is a fact that vallal 
Ezpress 1'UD!l1nc at 100 It.K. per hotlr 




